Title: Regarding situation arising out of crisis in Jute Industry and NJMC and steps taken by the Government in this regard.
14.05 hours

MR. CHAIRMAN: Now, the House shall take up item no. 14 of the List of Business -- Calling Attention.

Shri Rup Chand Pal.

... (Interruptions)
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SHRIRUPCHAND PAL (HOOGLY): Sir, | call the attention of the Minister of Textiles to the following matter of urgent public importance
and request that he may make a statement thereon:

"The situation arising out of crisis in Jute Industry and NJMC and steps taken by the Government in regard thereto."
1407 hrs.
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SHRI RUPCHAND PAL (HOOGLY): Mr. Chairman, Str, in the statement, the hon. Minister, at the end, has made some tall promises about the steps
the Government propose to take for the revival of a very traditional mdustry.

Although it is concentrated mostly in the eastern part of India, particularly West Bengal, the problem s currently being faced by different areas of raw jute
production. The problemis of assuring a minimum support price for the cultivators who are mostly small and marginal farmers.

A large number of jute mills have already been referred to the BIFR. One of themis the NJMC group, which has six mills which have been referred to
the BIFR. It has a potential not only to cater to the domestic needs but also to give a fillip to our export activities. It is under reference to the BIFR. A
large chunk of badli workers who are working there for seven years now are deprived of their livelihood. It is still said that the Government is taking
steps like encouraging modernization of jute ills and so on. I shall come to the various parts of the statement later on. My colleagues will also ask several
questions.

What is the role of the Jute Corporation of India which is supposed to protect the interest of the cultivators? Has it had the required funds for the
purchase of jute from different centres to ensure a minimum support price? No. The Government owes to the JCI, as on the 30th March, 1998, more
than Rs.70 crore. With regard to JCMC, after the fibre value and interest thereon, the Government owes Rs.222 crore. The current dues of the
Government to NJMC for the supply of raw jute is about Rs.60.50 crore. With such a backlog of dues from the Government, which had set up these
bodies to ensure a minimum support price to the cultivators, how can they operate?

There is no find available. The low capital base of JCI was Rs.5 crore only. The TDS base at that time was 182.50 per quintal and now it is about 750
per quintal. The capital base should be raised. Nothing has been said about raising the capital base of JCI. It is said in the statement of the Minister that:

"JCI undertook price support operation in a few pockets for very short periods of time.

I would like the Minister to tell the House as to how many pockets and for what period the JCI had been operating, Is it not true that they had been
employing the private operators to purchase raw jute from the cultivators and the cultivators who had come had been making distress sales? They were
never protected by the JCI, although the JCI never had that intention to do so. But there was lack of finds and there was no infrastructure; over the

years several centres had been closed down ako. The private operators were encouraged to do the job who are virtually looting the cultivators instead of
protecting their interests. This is not covered in the staterment. The Minister owes an explanation to this House. This is first one.

Secondly, let us take the mandatory packaging provisions which are covered by 1987 Act. Over the years, it seems that it has turned into a farce. It is
more flouted than complied with, Earlier, they had done it in respect of cement. Then, it was in respect of fertilizer. It is being said that they want to do it
now in the case of fertilizer sector to the required extent. What is the required extent? The mandatory jute packaging provisions are never complied with,
Ina big way, they are evading the order rather than obeying the order.

Thirdly, let us take the case of sugar. The powerful sugar lobby is exerting pressure and they are saying that 20 per cent concession from the mandatory
provision should be given. In the meanwhile, some bureaucrats who are hand in glove with them are operating to take away sugar from the mandatory



packaging provisions.

These days, the world over there is a new perception to go in for eco-friendly packaging materials. One of the best materials for such eco-friendly
packagmng is jute fibre. Over the years we had a good market abroad and we had a good domestic market also. Now, we find that Bangladesh is
outstripping us in the matter of price, in the matter of several diversified products; Indian jute products are receding from the global market, on the other
hand, the mandatory jute packaging provisions are being diluted over the years, even by the Government and they are encouraging this lobby. The
powerful synthetic fibre lobbies and others want to kill this industry. It is not a sunset industry; this could rather be called as a sunrise industry in this new
age of environmental concept that 1s going on in the world over.

It has a great potential, but the whole potential is being disturbed and destroyed in a planned way, by a handfil of people and this Government is
supporting them instead of supporting this industry.

There is one very good organisation called IJIRA. They are responsible for R&D activities. Firstly, the result of their researches are never made available
to the people who needed. Secondly, the bureaucracy at the higher kevel is controlling the whole thing; instead of honouring the people involved in the
whole scheme of things, they humiliate them. They are being thrown out of jobs, they are being threatened. There is an autocratic management.

Now, it seens that they are out to privatise this organisation. Several indications are available to the effect that there are people who are out to privatise
it. Earlier, when it was part of the CSIR, scientists were working well. Ultimately, when it was delinked fromthe CSIR, gradually, during the Congress
regime as well as during this Government''s regime, the research and development activities of this excellent organisation have been diluted. In the last
para of the statement, an assurance has been given that the Government is engaged in reviving this industry. It is not so. The hon. Minister owes an
explanation why they are not taking adequate steps for improving the R&D unit which is called IJIRA for reviving this organisation. The Government of
West Bengal had come out with a Memorandum. An All Party delegation has come today to meet the hon. Minister. 1 think the hon. Minister is going to
meet that delegation. That delegation has five things to say. The first point is regarding availability of finds to the JCI. They say that the Government
should make available enough fimds for the JCI so that they can ensure minimum support price to the cultivators. The second point is regarding the
working capital. They have suggested that it could be raised to Rs. 100 crore. The third point is regarding dues payable to JCI. The Union Government
should immediately pay back all the dues to JCI. The JCI should be entrusted to supply the entire raw jute requirement of NJMC and other industries.
The privatisation of Purchasing Centre of JCI by engaging private operators should be stopped forthwith.

I, along with several other colleagues, met the Prime Minister several times on this issue. Due to behind the scene pressures of synthetic fibre lobby;, this
industry which has huge potential to grow, is not allowed to grow and flourish. Instead, it is being limited and confined. It is because of'the negative steps
taken by the Government this industry is declining in every State. Why the jute cultivation is going down over the years? It is because it is not
remunerative. People know that if they involve themselves in cultivating this cash crop, they would be losing money. So, they are switching over to other
CTOopsS.

So, my plea to the Government and my request to the hon. Minister is that they should come out with a comprehensive plan of action. I understand that
some business bodies have come out with some action plan mentioning the potentials of this industry. They had focussed their attention on the areas
which need to be taken care of, like marketing and diversification. Several suggestions have come. I understand that the Government has to regulate the
nternational jute bodies by the year 2000. Every care should be taken to see that we are not isolated. It is because several competitors are coming,
Thailand, Vietnamand China are coming in a big way. Many of us have seen how Bangladesh is flourishing in this industry. Of course, UNDP is there for
us. But we are not able to use it properly for diversification.

I would like to mention one or two more points. One is about the Lagan jute machineries.

They do have good market not only in our country but abroad also. I think Dr. Sengupta knows it pretty well. It is a good market, but because oflack of
proper coordnation, cooperation and help from the Central Government they cannot go forward or even operate. In the given circunstances, they are
being put into great disadvantage. My plea is that the research organisation by the name IJIRA, which is already there, should be properly patronised. It
should be seen that the Scientists do not feel humiliated. The autocratic step that has been taken should be withdrawn. They have tried to meet the hon.
Minister a nuber of times. I can take some of them with me and they can meet the hon. Minister so that he can listen to them. The Government should
assure the House about JCI and NJMC. The Government should not only assure the House about the workers who are deprived of their salaries but
also about packaging. They are demanding 20 per cent concession on sugar. Alongwith a number of trade union leaders, we have already met the Prime
Mnister. Lastly, for the overall development of this sector of ndustry having great potentials, the Government should come out with a comprehensive
policy.

"> THE MINISTER OF TEXTILES (SHRI KASHIRAM RANA): Mr. Chairman, Sir, while the production of jute this year has been lower compared

to last year, because of sufficient carry over stock of last year, there has been no shortage of raw jute in the market. The farmers have been getting prices
above the Mininum Support Price for most periods of this year even though the Minimum Support Price for jute was increased this year by Rs. 100 per

quintal, as compared to last year and fixed at Rs. 750 per quintal for TDS for the jute year 1999-2000.
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">SHRIKASHIRAM RANA: Sir, JCl undertook price support operation in a few pockets for very short periods of time during the
current year since raw jute prices were mostly prevailing over the MSP.



"> The Jute Mills in the country have been geared up to meet the packaging requirements of the foodgrains and sugar sectors fully and the fertilizer sector
to the required extent.
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">SHRI KASHIRAM RANA: Sir, there is adequate installed capacity and production capability to meet these requirements.

"> In the mill sector, out of the 73 jute mills in the country, two jute mills lying closed for over 12 years. Out of the balance, 34 mills are sick and stand
referred to BIFR, and four mills are incorporated outside this country. The mills other than the closed ones are operational and have produced jute goods
during the current year.

"> The National Jute Manufacturers Corporation Limited has, under it, six jute mills namely, (i) National, (i) Alexandra, (iii), Khardah, (iv) Kinnision, (v)
RBHM, and (vi) Union.
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">SHRI KASHIRAM RANA: These mills were mostly sick mills taken over under the Industries (Development and Regulation) Act, 1951 and
subsewquently nationalised. NJMC has been declared sick under the Sick Industrial Companies (Special Provisions) Act, 1985 by the BIFR. BIFR has
appointed Industrial Investment Bank of India as the Operating Agency to prepare a revised tumn around plan.

"> Government have been giving financial support to NJMC to meet the shortfall in salary/wages since take over. In addition, finds for Voluntary
Retirement Scheme have also been provided. During the year 1999-2000, a sum of Rs.50 crore have already been released. NJMC produces, on an
average, 80,000 tonnes of jute goods every year which is about five per cent to six per cent of the total jute goods produced in the country. It is a fact
that NJMC mills had to temporarily stop manufacturing activities due to shortage of working capital and raw jute in their stock. Efforts are being made to
restart production in these mills immediately by tying up necessary working capital/buy back arrangements with organizations like the State Trading
Corporation.

">14.16 hours (Dr. Raghuvansh Prasad Singh in the Chair)

"> The Government have been taking measures aimed at improving the productivity and quality of raw jute, encouraging modemnization of jute mills, as
also development of value added diversified jute products including in the decentralized sector to promote new and diversified uses of the fibre.
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">SHRIHANNAN MOLLAH (ULUBERIA): Mr. Chairman, Sir, | would like to draw your attention to this oldest industry of this country.
The jute industry is the mother of all the industries in this country. After getting funds from this industry, the criminal jute mill-owners
have siphoned off funds from the Eastern Region and shifted to other parts of the country.

"> We had 103 jute mills in 1947, now the Minister says there are only 73 mills, and out of those, 34 are closed and only 34 are
working. This is the credibility of the Government, whether of those sitting on that side or of those sitting on this side. There were
3,50,000 workers, now there are only 1,50,000 workers. This is the situation! It is a criminal negligence of the eastern region by those
who are ruling in Delhi. Their attitude is to discriminate with and destroy the agriculturists and the jute mills workers of the eastern part
of the country. Gradually and in a planned manner, they have killed the economy of the eastern region, and jute industry is one of the
victims of the last fifty years" conspiracy and they are continuing with that. That is my first charge.

"> Secondly, the reply given by the Minister is unsatisfactory. Nothing is there except some sops. This is unfortunately. This is a very
old and big industry on which lakhs of people are depending and this is the attitude of the Government! For the last one hundred years
this industry has been earning foreign exchange and that money has been utilised for the development of this country. But this industry
has never been modernised. During the late Rajiv Gandhi"s Government, some plan was there that a Jute Development Fund will be
created, but that money also has not been utilised and has been siphoned away. We do not want this roundabout talk, we want a
concrete planning. We want to know what they want to do for the jute growers, what is their concrete planning for the JCI, what is their
concrete plan for the jute industry, what is their concrete plan for the private jute industry, what is their concrete plan for the
diversification and what is their concrete plan for the NJMC mills. We want clarifications to all these.

"> In my constituency, there are five jute mills and out of those, two are closed. All these jute mills are suffering and one mill, called the
Kanoria Jute mill, is closed and that jute mills is with the BIFR. They are lamenting there. BIFR is a machinery for killing the industry; it
is not for helping the industry. So, in that situation, | want the Minister to categorically tell us how the Governmentis going to help and
develop the existing private jute mills which are suffering for want to raw material, machinery and other things.

"> The Minister should also categorically tell us when he is going to remove the delay in the implementation of the plan and the
schemes for the modernisation of the NJMC mills; when he is going to do away with the uneconomic production mix in the NJMC mills;
and how he is going to supply working capital to the NJMC mills. Non-supply of raw jute is another conspiracy to kill the NJMC mills.
The Chairman of the JCl and the Chairman of the NJMC is the same person. JCl s for purchasing jute and for supplying it to the mills.
Though they are purchasing jute but they are not supplying. That way, in a calculated manner, they are killing the industry. They are
hand in glove with the synthetic industry. So, | would like the hon. Minister to tell us when he is going to implement, and strictly
implement, the Compulsory Jute Packaging Act and whether the environment-friendly jute bags will be utilised for sugar, urea and
fertilisers. We want to know whether there is any concrete plan for that.

"> As regards the JCI, they are closing the JCI shops. In my district also, some JCI purchasing centres are there but they are closing
them.

"> The Chairman of the JCI, in a note, has said that JCl would be relieved of the burden of taking godowns on rent; JCl can operate
viably with a much larger turnover with a handful of people only; computerisation can further help the project; large manpower at the
disposal of JCI can be suitably deployed to take up other activities or JCl may rationalise the workforce at the appropriate time.

"> Sir, they are going to wind up the JCl centres. | oppose that. | request the hon. Minister not to close the JCland that it should be
provided with adequate funds and it should be strengthened.

">SHRIPRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | have been struggling for the last one month to get this matter to be discussed
in this House. |am glad that this has now come up in the form of a Calling Attention.

"> Sir, through you, | would like to place a few issues before the hon. Minister. The synthetic lobby all over the country has made a
deliberate attempt and rather conspiracy to destroy the entire jute and jute-related industry. The poorest of the poor of the Eastern U.P.
and Bihar have been living on the jute economy of Bengal since the days of our national struggle. When | was representing the Howrah
constituency | made a survey and | found that it is the backwards of Bihar and Eastern U.P. and the Scheduled Castes and the
Scheduled Tribes and the poorest of the poor Muslims are in the jute industry from the days of our national struggle. The villagers wait
for the money orders to come and then the children would get the bread. That is the linkage between Bihar, Eastern U.P. and Bengal
since the days of our national struggle. ...(Interruptions) |am sorry that | forgot about Orissa.

"> |would like to address this issue here. Incidentally the best quality of jute in the whole India is produced in North Bengal. The
classified one, Raiganj Bottom comes from my constituency. The TD-5 quality is mostly from North Dinajpur.

"> The hon. Minister has said about this in his statement. | am shocked to read it. | also dealt with that Ministry for quite a long time.
Who are providing you with this information? Do they go to the field? They said that the minimum support price operation - in spite of
the increase of Rs. 100 per quintal - is fixed at Rs. 750 per quintal for TD-5. | am really astounded with this statement. Only last week |
was in my constituency. ltis difficult for the people to get even Rs. 700 per quintal. | demand that you take action against the officers
who supplied this information to you. You send your own team to inspect Samsi, Tulsihata, Durgapur, Dhankol, Coochbihar,
Moinaguri, Aurangabad, Purnea, Kishanganj and Shantipur. In all these centres, wherefrom the jute-growers come, the villagers are
crying to get Rs. 700 per quintal. You forget the other amount.

"> | remember that in the days of Shrimati Indira Gandhi, the highest price that was offered was Rs. 1,400 per quintal in that regime.
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"> |am not going to hurt the feelings of the people of Maharashtra and Andhra Pradesh. They have their right to get the best price for
their farmers. But there is a deliberate negligence by the Government of India when it comes to the eastern front of the country. Why is
this so? Why should Orissa, Bihar and Bengal suffer like this? Jute is the main crop. If jute is withdrawn from the country, | will tell you
that the country will collapse.

"> The World Health Organisation gave you the direction that the food items should not be packed in the synthetic bags. Hence, jute
should be in demand. Yet we are in the conspiracy of the synthetic lobby.

"> |, therefore, request the hon. Minister to look into this. | am thankful to him for his concern for N.J.M.C. The workers have telephoned
me this morning from Howrah. They said that your amount of Rs. five crore will be to look after some of their wages at the moment.

"> fully join with what Shri Rupchand Pal and Shri Basu Deb Acharia have said. We are talking of human rights.

"> faErR, 9t ® wial 7 ¢d argHt €, Fst 3w ge sk w1 M €, wo TRW A% B ¥ MY ¥, FE9A @ 6 A °l & =gelt 7 HH H W@ €, WEHER
®1 % @ st Frafaa s 1, 3% Earer 5373 51 $1¢ ot 1wt €1

l'>
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"> ltis a very serious issue and | wish to cooperate with the Minister because the bureaucracy is letting the Minister down by not giving
the true picture. As submitted by an all-party delegation very recently, will the Minister increase the working capital of the JCIto the
tune of Rs. 100 crore, ensure that JCI goes to every Gunj and Haat which | mentioned, operate on their own support scheme, to buy
raw jute to protect the farmers and to keep their supply to NJMC? My second question to the hon. Minister is, are you prepared to
appoint a high-level inquiry committee, if not by the CBI, against all the officials of the NJMC, who had been in the office in the past, to
find out how they have looted the empire in connivance with private operators of the market? All the ex-bosses of the NJMC have
houses or properties everywhere. They looted this public sector corporation and, in some cases, they deprived the workers by not
paying their provident fund. In connivance with others, they want to make it more sick so as to sell the land and other properties to
private builders. This is going on in NJMC for quite some time now.

Who said that NJMC is sick? NJMC can strengthen the economy by supplying jute, wherever required, in India. You have already
abandoned the carpet-bag unit, and now only the sack unitis going on. | do not know whether the Minister is aware of B-Twil bags.
When | was in the Ministry, | protected the B-Twil unit by giving an additional price. | do not remember, but | think, we spent around Rs.
50 crore or Rs. 100 crore, and the entire jute industry of Bengal was supported by them. Now, | am told, that policy is going to be
changed.

Will the Minister call an urgent meeting of the experts, members of the Agricultural Price Commission and the MPs concerned to
determine what should be the actual support price that should be given to the growers. The support price that is offered now is too
meagre. When it was Rs. 1,400 during Indiraji"s time, Rs. 1200 during Raijivji"s time, why is the price of jute going down, that too when
the prices of other commodities have gone up? What is the reason for it? That inquiry should be done immediately to protect the jute
farmers. Finally, will you assure on the floor of the House today that none of the NJMC units would suffer?

I do not wish to make any comment on BIFR. It will be better, if the Government winds it up. They sit on a Bench as a quasi-judicial
body, and with an ulterior motive they wait to see as to who will buy the mills. BIFR should be declared sick and it should be closed. In
respect of NJMC, | know that two packages were put forward, but you did not support them because of which these mills have become
sick.

1504 hours (Shrimati Margaret Alva in the Chair)

Lastly, | will submit only one point to the hon. Minister that he should take the West Bengal Government and all the trade unions into
confidence and give an assurance in regard to fibre jute, which we used to call golden fibre, that the Government will come out with a
new policy to revive the jute economy of Eastern India, including Assam, Orissa, Bengal, and part of Bihar. The Government should
also inquire into the matter to find out how NJMC had been looted. Several audit reports have pointed it out, but you did not take any
action.

SHRIBASU DEB ACHARIA : A Parliamentary Committee should be appointed.

SHRIPRIYA RANJAN DASMUNSI: ltis also a very good thing, and | support Shri Basu Deb Acharia, if he agrees for that. The time
has come now when you have to give a message to the jute growers.

Do you know one thing? The jute growers in my area told me, "During the days of national struggle, at the call of the national leaders,
the growers had cut their fingers to stop the cultivation of neel in the paddy fields. If our suffering is not reduced, then we would not
allow any transport movement on the national highway; we would not allow the trains to move because we cannot suddenly change our
cultivation from paddy to some other crop".

So, the Government should adopt a new approach to protect the jute growers; the jute workers and the jute industry as a whole. |
strongly feel that the Government should not listen to those who are lobbying for the synthetic yarn. They could do business anywhere. |
do not mind about that. But if you try to pamper the synthetic lobby at the cost the jute mills, then the days are not far off when the jute



growers would burn everything down and the situation, particularly in the Eastern India, would be uncontrollable.

Madam, with these few words | would like to urge upon the Government to protect the NJMC; to revive the JCI; offer more support
price to jute growers; open more new centres; and have an enquiry conducted into the mismanagement of the NJMC.
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"> | am not begging for this industry. Nobody can kill this product. This will only be pushed this way or that way but nobody can kill this
product. It will come up in a very big way. But this organised shape of the industry and other things will go down and, for the time being,
the synthetic lobby will take care of the entire market and amass amazing amounts of money from the market. This is the conspiracy

behind it.
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"> You go on producing and then you will be paid. But for continuing the production, you require working capital. That working capital is
not being supplied.
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">| have established that workers are not in excess. The fact is that looms have become obsolete.
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">A Call Attention is not a debate.

">SHRITARIT BARAN TOPDAR : Does the Minister know, perhaps he has not collected it yet, as to how many spinning looms have
been shut down only in NJMC? Therefore, workers will be in excess anyway. When the machines are shut down, the workers are
going to be in excess.
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"> Workers will be in shortage. You shall have to take workers from outside.
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">Now it is three-tier management. What is the function of the Technical Director of NJMC?
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"> On this aspect, they should give directions to the industries and entrepreneurs. | had suggested about it earlier also....
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">DR. NITISH SENGUPTA (CONTAI): Why don"t you give it to the workers" cooperatives?

">SHRITARIT BARAN TOPDAR : Workers" Cooperatives will not be successful.

">MR. CHAIRMAN : Please conclude now.

">SHRITARIT BARAN TOPDAR : Yes, Madam, | am concluding.

"> Lastly, are they going to accept the suggestions to take over the jute industry and hand it over, unit-wise, to some capable
entrepreneurs so that they can fulfil the commitment and aspirations of the country and cope up with the situation of the national and
international market?

">SHRIANIL BASU (ARAMBAGH): | want some clarifications.

">MR. CHAIRMAN: Let him reply. If you are satisfied with his reply, then perhaps you may not need any clarification. Otherwise, in the
end, you may seek clarifications.
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">What is the role of JCI?"
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">About the protection of the interests of jute growers, our Government is serious.
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">MR. CHAIRMAN: Let him reply.

"> .. (Interruptions)

">MR. CHAIRMAN: You even do not like him to reply.

"> .. (Interruptions)

">MR. CHAIRMAN: You cannot stop him to reply. Please hear him.

"> .. (Interruptions)
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"> There are 171 purchase centres in the country of which 100 are in West Bengal.
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">MR. CHAIRMAN : This cannot go on. if you do not want him to reply, then he will sit down. It will not be possible for the hon. Minister
to reply. Let the hon. Minister answer. Please listen to him. After his reply, if you are not satisfied, you can raise some questions. But if
you do not allow him to speak, how is it possible for him to speak? You must also allow the other hon. Members to listen at least.
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